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techno-economic feasibility established 
and cost/benefits are firmed up. 

Working of Food Corporation of India 

3305. SHRI SATYENDRA NARAIN 
SINHA~ Will the Minister of AGRI-
CULTURE be pTeased to state: 

(a) whether th re has been mis-
management and corruption in the 
Food Corporation of India at the level 
of senior management during the 
course of procurement operations; 

(b) if so, the details thereof; and 

(c) steps taken to eradicate the cor-
ruption and improve the procurement 
operat ions? 

THE DEPUTY MINISTER IN THE 
MINISTRIES OF AGRICULTURE AND 
RURAL DEVELOPMENT (KUMARI 
KAMLA KUMAR!): (a) No, Sir. 

(b) Does not arise. 

(c) Any complaint received in con-
nection witli procurement operations is 
promptly inquired into by the ;nanage-
ment of the Food' Corporation of India 
and appropriate action is taken. Fur-
ther the Corporation has ::;cquads at 
Regional/Zonal/ Head Office levels 
which visit procurement centres for 
in pection in this regard. 

Development work of Coconut Board 

3306. SHRI GEORGE J'OSEPH 
MUNDACKAL: Will the Minister ot 
AGRICULTURE be pleas~d to 3tate: 

(a) whether it is a fact that due to 
lack of fund allotment no development 
work is carried out by the Coconut 
D elopment Board during fast year; 

(b ) the reasons, for not carrying 
out th new planting and replanUng 
the schemes of Coconut Dev iopment 
Bo fd ; the reasons as to why the 
Board is not issuing low interest long 
term loans to encourage cultivators 
and give <tash subsi~y to new cl,1ltiva-
tors' and 

(C) is thet:e enough staff to carry 
out the ' development schemes of the 
Coconut Board? 

THE DEPUTY MINISTER IN THE 
MINISTRIES OF AGRICULTURE AND 
RURAL DEVELOPMENT (KUMARI 
KAMLA KUMARI): (a) 0, Sir. 

(b) Seven projects recently sub-
mitted by the Coconut Developme:1t 
Board include ~~w planting ilnd re-
planting "OJ. ~ (fconut p~lm and also 
grant of subsidy for diseased palms 
removed by the farmer. Provision 
has also been made for the ad van~e 
of Institutional credit on favourable 
terms to the grow.ers. These proj ects 
were received in January~ 1982 and 
are being processed. 

(c) Yes Sir. 

S~il erosion a problem for soil scienti't 

3307. SHRI M. RAMGO:F1tL REDDY: 
Will the Minister of AGRICULTURE 
be pleased to state: 

(a) whether it is a fact that soil 
erosion is p·.)sing a major problem fo r 
the soil ~ientists in the country; and 

(b) if so, in what manner Govern-
ment propose to tackle the situation? 

THE MINISTER OF STATE IN THE 
MINISTRIES OF AGRICULTURE 
AND RURAL DEVELOPMENT (SHRI 
R. v. SWAMINATHAN): (a) The 
problem of soil erosion is a matter of 
concern to all including the s 11 
scientists in the country. 

(b ) A statement is attached. 

Statement 

Recognising the problem of wide-
spread soil eroSion and land degrada-
tion the Government initiated the soil 
conservation programmes during the 
First Five Year Plan through Central 
and state Sectors. Simultaneously, ~ 

chain of 9 Research, Demonstration 
& Training Centres, were established 
in various regIons with a view to 
collect information ana: data relating 
to the problem and evolve remedial 
measures to taCkle the same and to 
organise demonstration and impart 
in-service training to the personnel or 
various levels. 
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With the formation of the Indian 
Council of Agricultural Research, these 
Centres, except one at Chatra 
(Nepal), have been transferred to 
the Council and reorganised under 
t he Central Soil & Water Conserva-
tion ResearCli-- & Training Institute at 
Dehradun. During the Second Plan 
the All India Soil & Land Use Survey 
Organisation was established to carry 
out the surveys and identify the 
priority/responsive areas for planning 
and implementing the soil conselVa-
tion programmes with the available 
limited resources. During the Third 
PUm the Centrally sponsored schemes 
were aunched in the Catchments of 
MultI-purpose River Valley Projects 
and also for conducting surveys and 
categorisation of culturable waste 
lands and ravinous areas in tbe 
States. During the Fourth Plan period 
Pilot Projects were initiated for estab-
lishing the feasibility' of protecting pro-
ductive table lands from the encroach-
ment of ravines, reclamation of 
shallow ravmes for agriculture/ hQrti-
culture and eveloping medium & 
deep ravines into fuel and fodder 
reserves. During the Fifth Plan 
period, besides continuing the pro-
grammes in the Catchments ')f River 
Valley Projects and ravinous areas, 
pilot projects were also taken up to 
control the areas subject to shifting 
cultivaton and strengthening the Soil 
& Land Use Survey Organisations in 
the states. Besides, a Centrally 
sponsored scheme was launched for 
conserving soil~ water and trees in 
the Himalayan regions and also for 
developing drought prone and desert 
areas. Till 1979::."80 a total area of 
23.4 million hectares has been treated. 
During the Sixth Plan the l,ro-
grammes under the State Sector con-
tinue to treat the lands subject to 
various problems while special ~upport 
from the Centrally sponsored schemes 

, is being extended through the s,chemes 
of: 

(i) Soil Conservation in the Catch-
ments of River Valley Projects. 

j 
(iiY Soil, Water and Tree Con. 

servation in tne Himalayans. 

(iii) Strengthening of Soil S vey 
Organisation in the U. Ts. 

(iv) ~ontrol of Shifting Cultiva-
tion in the U.Ts. 

Besides, a Centrally spon.orE'd 
scheme of Integrated Watershed 
Management in the Catchments of 
flood Prone Rivers has been launched 
in 8 Catcnments of In o-Gangetic. 
Basin, with a view to increas ~ abi lity 
of the Upper Catchments to hold rain 
water and thus reduce flood and s di-
mentation hazards below. 

Similarly, to stabilise and increase 
aggregate production from rainfed 
areas, a Centrally Scheme of Propa-
gation of Water Conservation/ Water 
Harvesting Technology is proposed in 
14 States. In order to provide policy 
direction on matters concerning the 
care of soil health and to coordInate 
the programme of soil conse!'vation 
amongst different Departments, a 
Central Land Resources Conservation 
and Development Commission is being 
set up. This Commission will . Iso 
oversee and coordinate activities of 
the 26 State Land Use Boards. An 
area of 6.5 million hectares is pro pos-
ed to be treated under these schemes 
during the Sixfh Plan. 

In addition to the schemes given 
above, programmes will also be 
implemented in the States for develop-
ment of drought prone and desert 
areas like implementing the massive 
programme of afforestation includmg 
the social forestry in the States. 
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